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SECTION OF THE COMPANIES ACT: I & BP Code 2016.

BBR (India)Pvt. Ltd.
v/s.

Tuming Point Estates Pvt. Ltd.

ORDER

The Counsel for the Petitioner is present. None present from the side of

Corporate Debtor.

At request of the Petitione!'s Counsel, list this matter on 21.02.2018.
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Member (Technical)
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